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CENTRAL ADMINliSTRATIVE TRIBUNAL
PRINCIPAL BENCH,NEW DELHI

.A.No.662/90

NEW DELHI THIS THE 15th ,DAY OF NOVEMBER, 1994
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HON'BLE SHRI S.R,

EON'BLE MRS LAKSHl/

ADIGE, MEMBER (A)
I SWAMINATHAN,MEMBER(J)

I

ASS-ISTiUO )

KSISHAN MOHAN SRW^TAVA
H-607,SAROJANI NAGAR
NEV/ riiElHl-110025* i
(PROIUCTION ASSlSTi^)

' atul pathak • . '
C4H/55,JANAK PURI :
DELHI-110058.
(PRODUCTION ASSlSTipJT)

SAEJAY KUtlAR PANDEY
B. D. -lOlOjSAROJiNi
NEW DElHl-110025o
(PRODaCTlON ASSIST^). ••

SARAL KUMAR
61,GULABI BAGH
DEIHI-11007. ;
(PRODUCTION ASS ISTANT)..

PRADEEP KUMAR
D-4/3,KRISHNA NAGAR
DEIHI-110051.
(PRODUCTION assistant) ..

NAGAR

AI4AR SINGH
H.No.115,PL0T N0..12,
AKASH DARSHAN APARTi^iEtvii
PATPAR GAI^ , DEIHI-92.
(production ASSISTANT)

BIRKHODAR SII^GH NSGI
B-6,E^T OF KAILASH .
NKi^ DEIH1-110065.'
(FLOOR ASSISTANT)!

JAIVIR SINGH i
B-7,EAST VINOD NAGAR
DElHl-110091. i
(PRODUCTION ASSISTANT) ..

NAND sen SINGH
E-180, EAST KIKVAI; NAGAR
NE\'/ DEIHI: . J
(FLOOR ASSISTANT) ,

KUNDAN SINGH
188,G0VIND KHAND VISHAWAJ
NAGAR, JHimiL COLONY
SHAHDARA DElHIs
(painter) ... :
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11)
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12) BHARAT SlN^H RAMS-II,H.NO. 1170,
r,K.PURAM,NEV? DEIHI.

(FliDOR ASSISTANT)

1-5 >• SUBHASIi GHANDER,
A-245,MI^IT0 ROAD
NEW QELHii' ^(FLOOR, ASSISTANT)

i

•14) HARVINDER KUl'lAR SHARMA
693/1 A, SIYAM GALI
GAKEtll NAGAR, i
DElliI-110031. :
(FLOOR ASS ISTANT)

15) KARINDER KUMAR
I>.344,M0TI BAGH-I,
m'l EELHI-21.
(FLOOR ASSISTANT)

16) RAI-lBiR SINGH
RZ-I,EURGA PURI
PAI^HA road

• dABURI,DEIHI: .; (FLOOR ASSISTANT)

17) • mUPENDER PAL
5-596, SCHOOL BK)CK
NIHRU ENCLAVE
SHAKARPUR
DEIHI-92. ,
(FLOOR ASSISTANT)

18) SATYA 3IR SINGH
C/O aP.EHATIA
H. NO. 234/1-A,GALI NO. 8,
BHOLA NATH NAGAR .
SHAHDARA, DEIHI:
(FLOOR ASSISTMT)

1.

19) ASHOK KUMAR RAI
JG/3,120-C,
VIKAS PURI
m DEIHI,
(PRODUCTION ASSISTANT)....

20) KARE SINGH CH0U]1L\RY
H.No.259-D/2,
MEi-IRAULI,KE\7 BElHl-30.
(FLOOR ASSISTANT)

21) KUNI RAJ^l
VILLAGE- CHAUKHANDI
WZ-13,NEV.: DELHI-18.
(FLOOR ASSiSTAI^rr) ... 0'

• 22) ROSHAl^I
WZ-13,VILLAGE CHOUKANDI
TILAK NAGAR, NE\^ DEOil-ia.
(FLOOR ASSISTANT)
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23) KARAN SINGH

VILLAGE KAIR ^•
NAZAFGARH,Dg^IS
(FLOOR ASSISTANT)

24) GOPAL DUTT PAKW229/12,MANDAWALI _ .
IIal purCopp. rap QB. )
(FLOOR assistant)

25) SH. LAXia EUTT JOSHI
229/7
FAZAlPUR#
near railway colony
NEW DELHI-110092,
(FLOOR ASSISTANT)

26) MANOJ KUMAR ARORA iC-9/f,KRISHNA NAGAR
DEIHI-1 10051.
(FLOOR assistant)

27) JAD^ SINGH SHISHODIAi24l7GALi: KHATIKAN
MOHALLAS 1MLIKA,SITA iRi^i
BAZARj DELHI-110006®
(FLOOR ASSISTANT)

FiOHAN PRASAD KHARWAa
1-37,NAN^ PURA
NEW DElHls
(FLOOR ASSISTANT)

JAI PRAKASH SHARMA I
VILLAGES KHJKA KALAN;
DELHI: - . i
(F^pR ASSISTANT)
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33.
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SU^ASH CHAND SAXENA
DI-77,GALI no. 12,
brahim PURI, ^
SHAHDARA,DELHI-32. ;
(FLOOR ASSISTANT) •

:

KABA KUMAR MAJUMDAR ;
QR.NO. 94,P0CKEr-D, I
1»'IAYUR VIKAR,PHASE-II»
DELHI-110091® _

'•(PRODUCTION ASS1STA |̂T) ••
i

P. N. SINHA
B^72,M0TI BAGH-I,
NEW DELHI .
(FLOOR ASSISTANT)
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Tarun Kumar,
1316, Mandir Wall Gali,
Gandhi Nagar,Delhi-3l
(Floor Assistant)

34. Shekhar Saxena,
Q.No.6-M,CPWD Housing Complex,
yas9.nt Vihar,New Delhi-S>
(Painter)
Dm^Prakash Sharma,

Ma-ta -W-a-M-.
Chira Khana Chandi Chowk,Delhi-6
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36. Rajnish Sharma,
39,Mahabat Khan Road,
New Delhi-2

(Production Assistant!)

37. Rajinder Singh (Floor!Asstt.)
A-59,MintoRd,N.Delhi.'

(By Advocate :

.'. . .Applicants

1.

2.

VERSUS

D.G. Doordarshan,
Mandi House,
New Delhi .Respondent N^.l

Union of India, through
Secretary, |
Ministry of Informaticin & Broadcasting
Mandi House,New Delhi.

(By Advocate : H.L

JUDGEMENT (ORAL)

Hon'tile Shri S.R. Adige. Member (A)
i

„ 1 , •
I n -ffiis' O.A. Siri. K.C. F^;Bni &37 Others, all Casual Artists wDrfciag

in Dxfrdacd^an ,
/have prayed for a direction to the respondents

to regularise them in service .together with the

grant of consequential benefits.

2. None appeared for the applicants when the

case was called out although; we waited So-i' till
' •

3' p.m. today. We also note that when the case

had come up for hearing on 20.07.94, none appeared

for the applicant although th-- jase was called

out twice. Shri M.L. Verma appeared for the

respondents, and as this is a very old case and

was listed at Sr No.3 of the Regular Cases for

hearing today^ we thought it. fit to dispose it

of after hearing Shri Verma and examining the

materials on record. Shti ; Verma has invited our

attention to the affidavit dated 18.07.94 filed

by the Respondents, enclosing a copy of the approved

Scheme and containing guidelines regarding

regularisation of casual artists working in Door-

darshan. In the affidavit it has been stated
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that the presenit O.A. is already covered under '

the directions bf the Tribunal given in O.Aa

NO,563/86 Shri Anil Kumar Mathur Vs. Union of

India, and the Scheme framed thereunder, ,and

the respondents have already considered the

cases of the applicants as per the scheme,'!

Thus, applicants \4io are eligible as per scheme,

are being regularised as per their seniority

in t he Select Panel, against the available

vacancies, and the remaining eligible candidates

would be regularjised in Doordarshanagainst the
i

furture vacancies,

3, In the facts and circumstances of the

case and having regard to the decision of the

Tribunal in ,Anill Kumar Mathur's case {Supra'j) ,
direct the respondents to consider the

case of the applicants for regularisation

in terms of the apprwed Scheme within a period
1

of three months, if not alread/ done, by

passing a speaking order,' Thereafter, if any

grievance remains, the applicant may take such

action as advised. No costs«?

(iL/\KSmi SWAMINATHAN) ( S.R.ADIGT)
MEMBER {JI member (A


